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S~nfh('ti .._ pittning Mill In Assam 

6977. SHRI HINTAMANI JENA : 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether there is any p roposa l to 
establish a ynthetic spinning mill in 
Assam; 

(b) ifso, the time by which it will 
be establi hed and locat ion thoreof; 
and 

(c) from where they will procu re 
vi con fibre and ther mat rial to run 
this mill ? 

THE MINISTER OF STATE I N THE 
MINISTRY OF COM\.1 .:. RCE A D IN 
THE D EPARTMENT OF SUPPLY 
(SHRI NIHAR RANJ N L SKAR) : 
(a) to (c) Letters of jnknt h ,l VC been 
issued to following six firms for es :l. Ii h 
ing synthetic spinning mills in A~!-am 

Stat e with a cap::\city of 2 ~ O()U spindles 
each for location shown against 
each :-

--------------------------------------------------------------
l. A .:sam Indu trial D evelopment 

Corpora tion Ltd. (A Government 
of Assam Units). 

2. Assam Syntex Ltd. 

3. Assam State Textile Corporation 
Ltd. 

4. Polyester Textiles Ltd. 

S. Assam Polyester 
Society Ltd. 

6. Assam Polytex Ltd. 

Co-op. 

1he proposed units have been 
primarily ap proved as down-stream 
industries b sed on Public Sec tor 
Polyester Fibre Unit at Bongaigaon and 
will be based on indigenous raw 
materials. 

Import of Synthetic Fabrics from 
Japan Taiwan and Korea. 

6978. SHRI SUSHIL BHATTA-
CHARYA Will the . Minist r of 
COMMERCE be pleased to state: 

Golpnra Di,tt. 

Kamrup Dlstt. 

Kokrujh if D istt. 

North Caehar Hills. 

Kamrup Di tt. 

Newgong Distt. 

(a) whether consid erable 'quantity 
of imports of synth ~ tic fabri s from 
Japan, T a iwan and Korea p ose u thr eat 
to indig enous manufactur e l s; and 

(b) if so, the st ps taken by 
Governm en t to deal with the REP 
licence · holders who imports these 
materials und r fal se d eclarations to 
avoid confiscation by customs? 

HE DEPUTY MINISTER IN THE 
MINISTRY OF COMM RCE AND IN 




